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(b) the finances required and the 
ItP.PS taken to make these availabJe; 
and 

(c) how flood water can be utilised 
tor increased production? 

The Minister of IrriptlOD anll 
Power (Dr. K. L. Rao): (a) A 5 mi.es 
long bund upstre~m of Rajasthan 
syphon was completed before t.his 
year's monsoons. Also protective 
bunds for the important towns lind 
villages affected by Ghaggar floods 
were completed. The State Govern-
ment expect to complete 'about 15 
mi:es length of the flood diverSion 
Channel below the syphon before the 
next monsoons. subject to the avail-
ability of required funds. 

(b) The Ghaggar Flood Control 
Scheme was approved by the Techni-
cal Advisorv Committee of the Plan-
ning Commission in October, 1963. 
Although the technicaJ. and economic 
feasibility of the scheme has since 
bPen 'accepted by the Ministry of 
Finance, sanction of funds is awaited. 

(c) The flood waters can be utilized 
for increased agricultural production 
bv (i) delivering regulated supplitJs 
f;om thp. diversion choannel into thP 
present Na·,i bed. (ii) bye-passing 
flood flows to low-1y:ng "reos ior the 
benefit of Kharif and Rabi crops, 
Ciii) letting in supplies from Ghaggar 
into the Rajoasthan Canal System dur-
ing rabi when the latter get little. or 
no ~ul)plies from Harike. and (I·~) 
providing direct outlets in the bank. 
of the diversion channel for irrigation 
purposes. 

Labour Cooperative&! In Ba;81 AreM 

-5Z8. Sbrl B. C. Sharma: Will the 
Minister of PlaJlDbl« be pleased to 
$te: 

Ca) wbether the Central Advisory 
Committee for Agricultural ~b~ur 
.et . up by the P:anninr Commission 
hal' recommel)rled the formati~ of 
labour CoOperative, in rural ~~; 
. and 

(b) if so. the steps takeD or pr0-
posed to be taken in this regard? .. 

The Minister of PIBDDID, (8)arl 
B. B. Bu,at): (a) Yes. 

(b) The suggestion has been bro~. 
to the notice of the State GoVeI'D-
ments. Further action in thiS c0n-
nection is under consideration. 

Power DevelopmeDt or Rc~;on.J BasIs 

[ Sbrl Ramesbwar TanHa: 
Sbrl BishaDcuDcler ~: 

-527 J Sbri B. P. Yadava: . ·l Sbri DbaoD: 
ShrI P. K. Beo: 
Sh.l Surendra Pal SlDcb: 

Will the Minister of Irrigation ... 
Power be pleased to state: 

(II) whether Government are con-
Ridering a proposal that power deve-
lopment during the Fourth Plan 
should be on a regional basis rather 
than on State basis as at present; 

Ib) if 80, the reasons for the lame; 
and 

(e) whether it is a fact that thl' 
proposal has been accepted by the 
Planning Commission? 

The Minister of Irriptlon aDd 
Power (Dr. K. L. Rao): (a) and (b), 
The Government of India have ac-
cepted the principle of plannmg lor 
power development on a regional 
baSIS. The power development pr~ 
gramme for the Fourth Pl'8n is, b,.w-
ever, being planned essentially state-
wise: but it is expected that with the 
inter-connection of transmission linea 
and establishment of regional gri_ 
the object of regional pl'9.nning will 
be achieved and maximum beneJltl 
would accrue. 

(c) Yes, Sir. 

C~S'" 
.. Sbrl P. B. Cbabavertl: 

. { Sbri Vlsbwa Natll ~ 
-5~'" Shri Blbhutl ...... : 

81ir1 jL N, 'fIwa:r7: 
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Shrimati Laxmibai: 
I Shri Hari Vishnu 1['!IR'db; 
I Shri Yashpal Singh: 
L Shri Buta SID&'h: 

Will the Minister of Works and 
Housing be pleased to state: 

(a) whether a Committee consist-
ing of Central Government officials 
and representatives of contractors is 
proposed to be set up to rationalise 
the procedures relating to tenders and 
payment for work done by contractors 
and to enquire into the mode of cor-
ruption in the Government contractor 
dealings; 

(b) whether any basic qualifications 
for recognition of contractors have 
been prescribed; and 

(e) when the Committee will sub-
mit its report? 

The Minister of Works and Hous-
ing (Shri Mehr Chand Khanlla): (a) 
Yes. 

(b) The basic qualifications are laid 
down in the RuleS! for enlistment of 
contractors in the C.P.W.D. 

(c) The Committee submitted its 
report On the 19th September, 1964. 

Power Stations 

*529. 

Will the Minister of Irrigation and 
"Power be pleased to state: 

(a) whether Government propose 
to make a close study of the working 
(If the power stations in the country; 

(b) if so, whether any study group 
has been formed for the pur.pose; and 

(e) what are its terms of reference? 

The Minister of Irrlladon and 
Power (Dr. K. L. Rao): (a) Yes, Sir. 

(b) No Study Group has been set 
up; but the studies arc beine: con-
ducted by the Central Water end 
Power Commission. 

1308 Ai) LSD-3. 

(c) The object of the study is to 
formulate recommendations for Im-
proving the efficiency and economy of 
thermal power stations. 

'c· Power Statloa 

"530. Shri D. C. Sharma: Will the 
Minister of Irrigatton aDd Power be 
pleased to state: 

(a) whether the turbines of the 'C' 
Power Station, New Delhi are still 
subject to vibrations; and 

(b) if so, the action taken or pro-
posed to be taken in the mutter~ 

The Minister Of Irrigation and 
Power (Dr. K. L. Rao): (a) Yes, Sir. 

(b) The machine is under guarantee 
for a period of three years, commen-
cing from 10th September, 1963, the 
date ~n which It was commi~siolled. 
Vibrations were first noticed on 3rd 
March. 1964, about six months after 
,·ommissioning. The machine was re-
aligned by the engineers of the sup-
pliers .and started working satisfac-
torily from 10th April 1964; but vib-
rations were again noticed Oil the 
17th August, 1964. The engineers of 
Mis Mitsubishi Shoji K.alsa Ltd. of 
Japan, the suppliers of the machine 
have since then been attending to 
make necessary adjustments to reduce 

. the vibrations to the permissible 
limits. 

T.B. Patients in Orl!sa 

1617. Shri Kama Chandra Malllct: 
Will the Minister of Health be DleRs-
ed to state: 

(a) the number of T. B. patients at 
present in the State of Orissa as per 
the survey conducted by the National 
Council of Survey; 

(bl the nature of assistance !rIven 
by the Centre to the State Govem-
ment of Orissa for the treetment of 
these T. B. patients: and 




